an=

Title: Paper laid on the table of the House by Ministers/Members.

IuYeoT ), el i adefes frazor #@d (off 2o R urerarer) : adicen, @ smavers asq) aftfeem, 1955 &t ener 3 6t suwrer (6) A5 siceta aiffReon s
a0w10f510 515 (ar) 5ir 26 set, 2015 & ameer ¥ s, 3 geaoifdr gé et aen Brewi 20 ard, 2015 6t aifteraen sizen 0@10f10 213 (ar) @1 gigue & gan &, 6t
wew yfer (edt aen ap)sht 2izaseor) 2 ueer uz 33aan g (Placed in Library, See No. LT 2881/16/15)

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA SONOWAL): I beg to lay on the Table:-

(1)

(i) A copy of the Annual Report (Hindi and English versions) of the
National Sports Development Fund, New Delhi, for the year 2013-
2014, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Sports Development Fund, New Delhi,
for the year 2013-2014,

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library, See No. LT 2882/16/15)

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): I beg to lay on
the Table:-

(1)

() A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Forest Management, Bhopal, for the year 2011-
2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Forest
Management, Bhopal, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2883/16/15)

(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Forest Management, Bhopal, for the year 2012-
2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Forest
Management, Bhopal, for the year 2012-2013.
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Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 2884/16/15)

(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Forest Management, Bhopal, for the year 2013-
2014, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Forest
Management, Bhopal, for the year 2013-2014.

(6)

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 2885/16/15)

(7) A copy of Notification No. S.0. 1783(E) (Hindi and English versions) published in Gazette of India dated 15t July, 2015, making certain
amendments in Notification No. S.0. 1174(E) dated 18™ July, 2007 issued under Sections 12 &13 of the Environment (Protection) Act, 1986.

(Placed in Library, See No. LT 2886/16/15)

316 aierer 4 ars ich (off shand dierfl): wdkan, o Brorferfiaer ucy 218n ueer uz Fxan §:-

1. a6 dieer & Retis 27 arpaz, 2006 &t affemaen s 010610 676 (31) g ddler 2a asadi ao aenfieaida e Bréus! & Bdl or s (R

Fernuoniall 3) afiforem, 2002 6t arar 18 6l suura (2) & sicwela deee gormerr Righas! & el @t semn (Rl semuonsi ) fre, 2007 sit 13 g1, 2007 &
#I2et A Jroruc] 9 sifryeron sizeen 3/4/02/3mz3n(1-2)/534 3t yeifdia go &, &t vap gfer (fBodt aen s@jsht 2izasaor),



2. zuer (1) 3 sfeafiaa uqi @ 219 ueer uz 2x@ A gu Ricwa & wrvr gefor aren freor (f&odt aen sl 2izasaur),
(Placed in Library, See No. LT 2887/16/15)
3. 3iie] yaer Yowioor aféifermr, 2014 &t emar 4 &t suemer (1) ¥ el Brrorferfa aftRonsl &t vw-ww gier (fRodt aen el siwas2ur)-
(o) i) y&er Yoioar (@idorseil @1 B ander, 2015, st 23 amer, 2015 %
#1131 & Frorucy, a1 aiféryeron iz 2n0as0fR0 311 (ar) 4 yasifdr gam em
() ariey yder yorefoor (afdomseit w1 forerasaur) garr ander, 2015, Sit 23 arder, 2015
& 11 & Ireiue] A st e M0o1060 312(ar) 3 yoide g am
(eftor) aief yder gowioor (afdomsed a1 Brerasaur) dier ander, 2015, it 23 ader,
2015 @ st B rerue], 3 aiftrRyaen Fien W0m10f6i0 313 (ar) 3 yaoifde
g3 &
(Placed in Library, See No. LT 2888/16/15)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): I beg to lay on the
Table a copy of the Memorandum of Understanding (Hindi and English versions) between the Cement Corporation of India Limited and the
Department of Heawvy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2015-2016.

(Placed in Library, See No. LT 2889/16/15)
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJDU): I beg to lay on the Table:-

(1) A copy of the National Security Guard, Private Secretary (Group 'B' Posts) Recruitment Rules, 2015 (Hindi and English versions) published in

Notification No. G.S.R. 63 in weekly Gazette of India dated 28t March, 2015 under sub-section (3) of Section 139 of the National Security Guard Act,
1986.

(Placed in Library, See No. LT 2890/16/15)

(2) A copy of the Ministry of Home Affairs, National Investigation Agency, Inspector General, Deputy Inspector General, Superintendent of Police,
Additional Superintendent of Police and Deputy Superintendent of Police (Group 'A' posts) Recruitment (Amendment) Rules, 2015 (Hindi and English

versions) published in Notification No. G.S.R. 514(E) in Gazette of India dated 26th June, 2015 under Section 26 of the National Investigation Agency
Act, 2008.

(Placed in Library, See No. LT 2891/16/15)

(3) A copy of Order No. 26018/133/2012-IC-II (Hindi and English versions) dated 3" June, 2015, stipulating that all the provisions of the Foreigner's
Act, 1946 and may order made thereunder shall not apply to Shri Adnan Sami Khan, Pakistan national, and Shri Adnam Sami Khan is, therefore,
exempted from deportation proceedings under sub-section (2) of Section 3A of the said Act.

(Placed in Library, See No. LT 2892/16/15)

HAMKD verrr 37 sffroifyan sigrer 3 s s (of q:iiumrﬁ a1siz): sidicen, anféfbfdrme Rroea dowibaatier aizdyerwr sifw SfEer aen awEnfiie sewr iz affofo
sieqrera 3 dta ahcrer 2015-2016 3 o gu ST suer 6 v yfer (ot der APl Aur) ANT Uee U IXIAT &)

(Placed in Library, See No. LT 2893/16/15)
Al orn i aifrafyar sicpert 3 asw st (off frerr aAiven): #dicen, A Preaferfa ue 2 ueer u2 2awm &
(1) viferenet 3 spreds 338 ¥ s (6) A sidela Braiferiaa uqg) & wa-vw yfer (Bodt den sPis sizasaun)-
(we) wTASkr aropyferer sufdr amier, o Reeft w1 ahorr 2013-2014 w1 aAl o g,
(1) AT siopsfer sfer amdar, oré Riecht & aAcmr 2013-2014 & arRAR: o1 gfrdeor i siafdAc RBroeil w2z smeIcHs S|
(2) 3wefes (1) 3 3fafan ud) @t 381 ueel uz 36! 3 g fRea & wruil @ gl aen R (Red aen sEh sizaa),

(Placed in Library, See No. LT 2894/16/15)

12.03 hrs



